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ORAL ANSWERS TO QUESTIONS

... (cTagT)
AT TeAeT: e WA 381 - Sl AT <dl|

... (cTaeT)

(Q. 381)
S T ot ¢ sree HeledT, f2d) g # waife diell S arell R WSt g1 g9l g
ST T A TR it WINT & WIHRM 9§ g G B SIfEET &1 Ut uer o7l R WRa
H & T8, g W v § kg &1 vy gl ... (FEuE) sAR Ay el 7 & U
S gl § JAT SeH fAvg H AR B drel ol W el & foau st eeRify off
Efed #l gl ...(Fagr) 9 91C g9 DI a1 © [ b JAN b gra(e i<l Bl 67
A & d8 W Wgad I, G JfHETREG A & W H A TE USRI S Wbl B
favg 2= ¥¥eMl A 2 & o Al & W W RAEIRel ©R AN B W S g SH
JfIHTR T B AR H favard w@d 21 Y & e Ud TR 9 9@ BIg o1 oA T8
gl
e favm AR Rie ([afaw) @ e weiew, e iR &1 deE a9 &1 v
forar 2 3R g9d foU T 9t <@ © .. (agm) S AW & fafed § s memrEeE o,
e w21 St ok QWY 7 Wgad g H = wiwor faar g1 gua # (SAT b1 gaR0 fER A

fora <1 <@ ¢ ... (au) U 9gd 99 Syt 71 . («rger)

11.03 hours

(At this stage, Shri M.B. Rajesh and some other hon. Members came
and stood on the floor near the Table.)

HON. SPEAKER: I am sorry.
... (Interruptions)
HON. SPEAKER: The House stands adjourned to meet again at 12 noon.
11.04 hours
The Lok Sabha then adjourned till Twelve of the Clock.




14-12-2016 11

12.00 hours
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
HON. SPEAKER: Hon. Members, I have received notices of Adjournment
Motion from Sarvashri Mallikarjun Kharge, Jyotiraditya M. Scindia, K.C.
Venugopal, Jitendra Chaudhury, Dr. A. Sampath, Shri N.K. Premachandran, Adv.
Joyce George, Sarvashri Kodikunnil Suresh, Sudip Bandyopadhyay Dharmendra
Yadav, P.K. Biju, M.B. Rajesh, P. Karunakaran, Shrimati P.K. Sreemathi Teacher,
Sarvashri Prem Singh Chandumajra, and Tariq Anwar on different issues.
The matters, though important, do not warrant interruption of business of
the day. The matters can be raised through other opportunities.
I have, therefore, disallowed all the notices of Adjournment Motion.
... (Interruptions)
A A& @ SR AR | qrel &I AT |
... (Interruptions)
HON. SPEAKER: I will allow.

... (Interruptions)
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12.01 hours
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid on the Table.

... (Interruptions)

THE MINISTER OF STATISTICS AND PROGRAMME IMPLEMENTATION
(SHRI D.V. SADANANDA GOWDA): Madam, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Statistical Institute, Kolkata, for the year 2015-2016, alongwith Audited
Accounts.

(2)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Statistical Institute, Kolkata, for
the year 2015-2016.

[Placed in Library, See No. LT 5832/16/16]

... (Interruptions)

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI
SHANKAR PRASAD): Madam, I beg to lay on the Table a copy each of the
following Notifications (Hindi and English versions) under Section 55 of the
Aadhaar (targeted Delivery of Financial and other Subsidies, Benefits and
Services) Act, 2016:-

(1) The Unique Identification Authority of India (Terms and Conditions
of Service of Chairperson and Members) Rules, 2016 published
in Notification No. G.S.R.680(E) published in Gazette of India
dated 12" July, 2016.

(2) The Unique Identification Authority of India (Transaction of
Business at Meetings of the Authority) Regulation, 2016
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(3)

(4)

(5)

(6)
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published in Notification No. 13012/64/2016/Legal/UIDAI
(No. 1 of 2016) published in Gazette of India dated 14"
September, 2016.

The Aadhaar (Enrolment and Update) Regulations, 2016 (2 of 2016)
published in Notification No. 13012/64/2016/Legal/UIDAI
(No. 2 of 2016) published in Gazette of India dated 14"
September, 2016.

The Aadhaar (Authentication) Regulations, 2016 published in
Notification No. 13012/64/2016/Legal/UIDAI (No. 3 of 2016)
published in Gazette of India dated 14™ September, 2016.

The Aadhaar (Data Security) Regulations, 2016 published in
Notification No. 13012/64/2016/Legal/UIDAI (No. 4 of 2016)
published in Gazette of India dated 14™ September, 2016.

The Aadhaar (Sharing of Information) Regulations, 2016 published
in Notification No. 13012/64/2016/Legal/UIDAI (No. 5 of
2016) published in Gazette of India dated 14™ September,
2016.

[Placed in Library, See No. LT 5833/16/16]

... (Interruptions)
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THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND
MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERIJIT SINGH): Madam, I beg to lay on
the Table:-
(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-
(a) (1) Review by the Government of the working of the Metro-Link
Express for Gandhinagar and Ahmedabad (Mega) Company
Limited, Gandhinagar, for the year 2015-2016.
(i)  Annual Report of the Metro-Link Express for Gandhinagar and
Ahmedabad (Mega) Company Limited, Gandhinagar, for the year
2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5834/16/16]

(b) (1) Review by the Government of the working of the Delhi Metro Rail
Corporation Limited, New Delhi, for the year 2015-2016.
(1)  Annual Report of the Delhi Metro Rail Corporation Limited, New
Delhi, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5835/16/16]
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(©)

(d)

(1)

(ii)

(1)

(i)
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Review by the Government of the working of the National Capital
Region Transport Corporation Limited, New Delhi, for the year
2015-2016.

Annual Report of the National Capital Region Transport
Corporation Limited, New Delhi, for the year 2015-2016alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.
[Placed in Library, See No. LT 5836/16/16]

Review by the Government of the working of the Housing and
Urban Development Corporation Limited, New Delhi, for the year
2015-2016.

Annual Report of the Housing and Urban Development
Corporation Limited, New Delhi, for the year 2015-2016,
alongwith Audited Accounts and comments of the Comptroller and

Auditor General thereon.
[Placed in Library, See No. LT 5837/16/16]

(2) A copy of the Notification No. S.0.3440(E) (Hindi and English versions)

published in Gazette of India dated 11"™ November, 2016 regarding extension of

tenure of Claims Commissioner for Delhi Metro Rail Corporation Limited for the

purpose of adjudicating upon claims for compensation in respect of accidents

involving the death of, or bodily injury to person, or damage to any Property

arising out of the working of the Delhi Metro under Section 48 of the Metro

Railways (Operation and Maintenance) Act, 2002.

[Placed in Library, See No. LT 5838/16/16]
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3)

(4)

()

(1)

(i)

(i)

(i)
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A copy of the Annual Accounts (Hindi and English versions) of the
Delhi Development Authority, New Delhi, for the year 2015-2016,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Delhi Development
Authority, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5839/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Delhi Urban Art Commission, New Delhi, for the year 2015-2016.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Delhi Urban Art Commission,
New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5840/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Rajghat Samadhi Committee, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajghat Samadhi Committee,
New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5841/16/16]

... (Interruptions)
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SR qdl & R daea & o w3, gue W dRiad # e w3l S, |
R iR Gem dae@ 3 o w3, aRA] St fAWET # e HWA qen sfaRer fawm #

o w3t (S1. foraws Ri) ¢ 9 ereer S, # feafoiRaa o wvved wR @ g -

(1)
(T)

()

@ ()

FfeRaa w3l @1 Ub-ues ufar (= qom Sisll Hwensv):-

Tt g o fefies dor oxary) Soif fawrt @ d a9 2016-
2017 & foTq gam wwsitan Smue |

[Placed in Library, See No. LT 5842/16/16]
AR golagiad e fafiics don wAm] Sl faurT & dg ay
2016-2017 & oIy gt |HSidT Smu |

[Placed in Library, See No. LT 5843/16/16]
ST WR s fafice dom u=ATy] Il fG9TT & d19 99 2016-2017
& foIg gor sl S |

[Placed in Library, See No. LT 5844/16/16]
fFTIR qraR HRUNTA A6 gfSar fotfics qon waAy] Foll [{J9r &
g9 ay 2016-2017 & folg 31 FHSIdT STqT |

[Placed in Library, See No. LT 5845/16/16]
IR AW fagga frm fafics don wam) Ioi fawmr & g oy

2016-2017 & oIy gt |HSidT Smu |

[Placed in Library, See No. LT 5846/16/16]
SIR-Qd BT iR gudeEn fdor i faffics der Svqd &
fa@r #3rery @ 9= 99 2016-2017 & oIy garm |HSIAT STU|

[Placed in Library, See No. LT 5847/16/16]
Sy Rfder dar Aikpde 3R Wahe dis, T8 fQeell & 99 2015-16
& qf¥e ufdes & g gfa (R e sl dxamvvn) qen oraraifard
o |
Bg Rfder dar ARpde 3R Wahe drs, T8 fQeell & 99 2015-16
P BRI B ARHR R AT & I H favor (R=) den Ron
HERHRO) |

[Placed in Library, See No. LT 5848/16/16]
TIe HHIRYS Hex, §as & dy 2015-2016 & dNNe Ufded i G ufd
(fR=t o 3t Ao e oraTRifard o |

<el HAIRIS AR, Hag P 99 2015-2016 P BRIGRU Pl WDR GRI
|Hle @1 U afa (B dor Ui Hwehvo) |
[Placed in Library, See No. LT 5849/16/16]

HIfcrep! AR, a-eaR & g9 2015-2016 & A1 Ufdded &I T Ui
(fR=t o 3RSt Ao qen oraTiRifard o |
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(@) wifde! ARIE, YaiedR & dY¥ 2015-2016 & HRIGIU Bl WHR GRI

JHIe B g (T q SRSl Hwenso) |

[Placed in Library, See No. LT 5850/16/16]

Y FesT ST I, 3G &b 9¥ 2015-2016 D Al Hleraad
P Th Ufa (R oI ool AR oIl oaTiRifad ok |
Y TSl AT AR, g8 &b d¥ 2015-2016 & BRIBRU bl
WHR GRT T DI U i ("= q2r i dwmv) |

[Placed in Library, See No. LT 5851/16/16]
Bl WM I AR, {98 & a9 2015-2016 & Al gRided &
U T (R q2r 3l Ao q oRaTRifard o |

BT HIHT TS WA, {dg & 9¥ 2015-2016 & HRADRU DI ARBR
GRT e 1 Ueh ufa (R e sREislt dvanvv) |
[Placed in Library, See No. LT 5852/16/16]

(7) ®u AfITH, 2013 B TR 394 BT UGN (1) & favia F=faRad oA @
Th-Uh Hfd (fowdl am SISl Hvepvon):-

(7o)

9 @)

NRAT setdei~ed e fafics, g @ 99 2015-2016 & HRIGIUI
P TRPR GRT FHIeT |

RGN goraei~aa fom fafiics, 2vere &1 99 2015-2016 &1 d1fid
Tfrdes, AT oRd JIT S9 W Rizs-weTergrierd & fewforr |

[Placed in Library, See No. LT 5853/16/16]

T8 B &5, 5 faoell & a9 2015-2016 & AYH Hfdad & Udh
afa (B o SRSl o) Tl ofarRifard o |

T8 B &5, g facell & d¥ 2015-2016 &b DHRIBRUT Bl ABR GRI
FHlEm & I H fqaRor (= a2 sl dwhwo) |

[Placed in Library, See No. LT 5854/16/16]

fafee affs IR, 8 ool & a9 2015-2016 & a1f¥d wfded
B UHh afa (Bt a1 3RS Ravo) |

Rafaer wfdast A, =3 fioell & a9 2015-2016 & HIRIGIOT D
ARBHR GRT FHIET DI T Uiy (R T2 s Awmv) |

[Placed in Library, See No. LT 5855/16/16]
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(10) QIFHUTA IR ABREH AWTRM, 2013 B &R 61 B TR (2) & AT AlD
Hah (T qAT AT AR IRl BT arives fqaRofl <A1 qor f[Ga=fori wrea &= |
M & Be o & oy dMN) a1 wengd 794, 2016 ST 29 Jalls, 2016 &
ARA & M9 H TG AL B, 747(37) H THIRG gU ¥, B v i (= q=n
3T AH) |

[Placed in Library, See No. LT 5856/16/16]
TAR HATE™ & Iod HA T YT HATerd | v "Wt (s wer R ¢ AT aremer of,

[N

# freifeiRad o= qued WR @ -

(1) ¥R R Srfafm, 1885 &I gRT 7 & SUIRI (5) & i frfaRaa
SR B Ueh-Ueh Uia (fE=al Tour SISl Ahu) -
(Th) WA SR Celtumd!  (anforfodes fSAT 3fTURCR T SeIcl WHIU-UF  qell
aftge aMfed A Td GREm womell & Faed & ol dgdd) |
R, 2016 S 8 SfR[ER, 2016 B WA D WW(ed ST § IERL]
T ALHL. 186 H TR gY A
@) YR Sl WIge 3 9 f9H, 2016 SN 16 AR, 2016 & WRA &
TSI H A AT LB, 1070 (31) H JHIRE gY A
[Placed in Library, See No. LT 5857/16/16]
(2) FrafaRed o=l $1 vH-ys wfa (= qom sl Hepson):-

@H) cAHHYFHI d¥cced A fafies don REeR favm, ER &R
A drEnie #3ey B dh 99 2016-2017 B fAU genm WS
=9 |

[Placed in Library, See No. LT 5858/16/16]

@) cAlEMEHT d¥eced sfear fufics den SRftemsya famm <@ IS
fafiies & 4 99 2016-2017 & fTY g3l A= M9 |

[Placed in Library, See No. LT 5859/16/16]
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(M)  coleRgMde $dcced siedr fafiics qen afferrg CelfaRyf e
fafiics & 4 99 2016-2017 & fTY g3 FH=ian SMa |
[Placed in Library, See No. LT 5860/16/16]
(@R) scieNs fafics aUT TRER fA9FT, F9R IR a1 Weiid J3rea
& 19 99 2016-2017 & oIy gar FHsilan Smae |
[Placed in Library, See No. LT 5861/16/16]
(3) ®u AfITH, 2013 B g 394 ®F IT-GRT (1) & fevia F=faRaa o= @&

Ueh-Ueh Hfcl (fawl e Sl Repvv):-
(Th)  IMEcemg fafice, FTAR & 9 2015-2016 & HRIDBRO & IRHR GRI
[ |
@)  omgdens fafics, @ik @1 a¥ 2015-2016 &1 dii¥d  Ufoda,
AR oRd qAT I R FRFAG-AgeERias &1 feufry |

[Placed in Library, See No. LT 5862/16/16]
(4) (T®) e BR TAHC MG efdfedw, 8 ool & a¥ 2014-2015 & A¥®H

gfided & T URT T orarmifa od |
@) WX BR SaduHe 3w coftiifed, 93 fooell & a9 2014-2015 &
HTIBIU B ARBR gRT FHIET DI U ufar (R= T2 s davon) |

(5) SWad (4) W SfcARad UAT BT TH Ued W & ¥ g fdeid & HRU g
arer faaor (fB=a qem 3rsh ivanvu)

[Placed in Library, See No. LT 5863/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, On behalf
of Shri Mukhtar Abbas Naqvi, I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-
(1) Review by the Government of the working of the National Minorities
Development and Finance Corporation, Delhi, for the year 2015-
2016.
(1))  Annual Report of the National Minorities Development and Finance
Corporation, Delhi, for the year 2015-2016, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 5864/16/16]

2) @ A copy of the Annual Accounts (Hindi and English versions) of the
Haj Committee of India, Mumbai for the year 2014-2015, together
with Audit Report thereon.

(1)  Statement regarding Review (Hindi and English versions) by the
Government on the Audited Accounts of the Haj Committee of India,
Mumbeai for the year 2014-2015.

(3) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 5865/16/16]
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4 @

(ii)

22

A copy of the Annual Report (Hindi and English versions) of the
Central Waqf Council, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Waqf Council, New
Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5866/16/16]

(%) A copy of the Memorandum of Understanding (Hindi and English

versions) between the National Minorities Development and Finance Corporation

and the Ministry of Minority Affairs for the year 2016-2017.

©) ()

(i)

[Placed in Library, See No. LT 5867/16/16]

A copy of the Annual Accounts (Hindi and English versions) of the
Haj Committee of India, Mumbai for the year 2015-2016, together
with Audit Report thereon.
Statement regarding Review (Hindi and English versions) by the
Government on the Audited Accounts of the Haj Committee of
India, Mumbai for the year 2015-2016.

[Placed in Library, See No. LT 5868/16/16]
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(7 Q) A copy of the Annual Report (Hindi and English versions) of the
Dadra and Nagar Haveli Waqf Board, Silvassa, for the year 2015-
2016.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Dadra and Nagar Haveli Waqf
Board, Silvassa, for the year 2015-2016.
[Placed in Library, See No. LT 5869/16/16]

... (Interruptions)

facer Waem | g W (GRa o geR Rw) (Wartaw) cAeE steger Sff, #

[ N e N N

[T U FHMUCH UY XMdT _é:—

(1) e ST BeSIH 3% Navdl o=, 93 fieell @ a¥ 2014-15 &
qiYe ot B ue ufa (R dem Sieh WReRo) @em S9 W oRaTifdrd
gfcde |

2) S (1) ¥ SfedRad v H FHUCA W [W@H ¥ g 9o & SR I 1]
faa=or (Rt T2 3RSt dRanwo) |

[Placed in Library, See No. LT 5870/16/16]
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
RAJEN GOHAIN): Madam, I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the

Centre for Railway Information Systems, New Delhi, for the year
2015-2016, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Railway Information
Systems, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5871/16/16]
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(2) A copy of the Railway Claims Tribunal (Salaries and Allowances and
Conditions of Services of Chairman, Vice-Chairman and Members) Amendment
Rules, 2016 (Hindi and English versions) published in Notification No.
G.S.R.1088(E) in Gazette of India dated 24™ November, 2016 under sub-section
(3) of Section 30 of the Railway Claims Tribunal Act, 1987.

[Placed in Library, See No. LT 5872/16/16]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Plant Genome Research, New Delhi, for the
year 2015-2016, alongwith Audited Accounts.

(1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Plant
Genome Research, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5873/16/16]
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2)

€)

4)

(1)

(ii)

(1)

(i)

(1)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Institute of Bioresources and Sustainable Development, Imphal,
for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Bioresources and
Sustainable Development, Imphal, for the year 2015-2016.
[Placed in Library, See No. LT 5874/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Animal Biotechnology, Hyderabad, for the
year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Animal
Biotechnology, Hyderabad, for the year 2015-2016.
[Placed in Library, See No. LT 5875/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Regional Centre for Biotechnology, Faridabad, for the year 2015-
2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Regional Centre for
Biotechnology, Faridabad, for the year 2015-2016.

[Placed in Library, See No. LT 5876/16/16]
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(5)

(6)

(7)

(1)

(ii)

(1)

(ii)

(1)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
National Centre for Cell Science, Pune, for the year 2015-2016,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Centre for Cell
Science, Pune, for the year 2015-2016.

[Placed in Library, See No. LT 5877/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi Centre for Biotechnology, Thiruvananthapuram, for
the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi Centre for
Biotechnology, Thiruvananthapuram, for the year 2015-2016.
[Placed in Library, See No. LT 5878/16/16]

A copy of the Annual Report (Hindi and English versions) of the
National Agri-Food Biotechnology Institute, Mohali, for the year
2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Agri-Food
Biotechnology Institute, Mohali, for the year 2015-2016.

\[Placed in Library, See No. LT 5879/16/16]
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(8)

)

(10)

(1)

(ii)

(1)

(ii)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Centre for DNA Fingerprinting and Diagnostics, Hyderabad, for
the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Centre for DNA
Fingerprinting and Diagnostics, Hyderabad, for the year 2015-
2016.

[Placed in Library, See No. LT 5880/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Immunology, New Delhi, for the year 2015-
2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Immunology, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5881/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Brain Research Centre, Manesar, for the year 2015-
2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Brain Research
Centre, Manesar, for the year 2015-2016.

[Placed in Library, See No. LT 5882/16/16]
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(11) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 394 of the Companies Act, 2013:-

(a)

(b)

(12)

(1)

(i)

(i)

(1)

(ii)

Review by the Government of the working of the Indian Vaccines
Corporation Limited, Gurgaon, for the year 2015-2016.
Annual Report of the Indian Vaccines Corporation Limited,
Gurgaon, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5883/16/16]
Review by the Government of the working of the Bharat
Immunologicals and  Biologicals  Corporation  Limited,
Bulandshahr, for the year 2015-2016.
Annual Report of the Bharat Immunologicals and Biologicals
Corporation Limited, Bulandshahr, for the year 2015-2016,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5884/16/16]

A copy of the Annual Report (Hindi and English versions) of the
Centre of Innovative and Applied Bioprocessing, Mohali, for the
year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Centre of Innovative and
Applied Bioprocessing, Mohali, for the year 2015-2016.

[Placed in Library, See No. LT 5885/16/16]
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(13)

(14)

(15)

(1)

(ii)

(i)

(ii)
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A copy of the Annual Report (Hindi and English versions) of the
Translational Health Science and Technology Institute, Gurgaon,
for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Translational Health Science
and Technology Institute, Gurgaon, for the year 2015-2016.

[Placed in Library, See No. LT 5886/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Biomedical Genomics, Kalyani, for the year
2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of
Biomedical Genomics, Kalyani, for the year 2015-2016.

[Placed in Library, See No. LT 5887/16/16]
A copy of the Annual Report (Hindi and English versions) of the
Institute for Stem Cell Science and Regenerative Medicine,
Bangalore, for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute for Stem Cell Science
and Regenerative Medicine, Bangalore, for the year 2015-2016.

[Placed in Library, See No. LT 5888/16/16]
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(16) (i)

(ii)
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A copy of the Annual Report (Hindi and English versions) of the
Biotechnology Industry Research Assistance Council, New
Delhi, for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Biotechnology Industry
Research Assistance Council, New Delhi, for the year 2015-
2016.

[Placed in Library, See No. LT 5889/16/16]

(17) A copy each of the following papers (Hindi and English versions):-

(i)

(i)

Memorandum of Understanding between the Bharat Immunologicals

and Biologicals Corporation Limited and the Department of
Biotechnology, Ministry of Science and Technology, for the year
2016-2017.

[Placed in Library, See No. LT 5890/16/16]

Memorandum of Understanding between the Indian Vaccines
Corporation Limited and the Department of Biotechnology,
Ministry of Science and Technology, for the year 2016-2017.

[Placed in Library, See No. LT 5891/16/16]

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.): Madam, |
beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Prasar Bharati, New Delhi, for the year 2015-2016.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Prasar Bharati, New Delhi, for
the year 2015-2016.
[Placed in Library, See No. LT 5892/16/16]
(2) A copy of the Memorandum of Understanding (Hindi and English
versions) between the Broadcast Engineering Consultants India Limited and the
Ministry of Information and Broadcasting for the year 2016-2017.
[Placed in Library, See No. LT 5893/16/16]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI
ARJUN RAM MEGHWAL): Madam, I beg to lay on the Table a copy of the
Statement (Hindi and English versions) on Quarterly Review of the trends in
receipts and expenditure in relation to the budget at the end of the second quarter
of financial year 2016-2017 and Statement explaining deviations in meeting the
obligations of the Government under sub-section (1) of Section 7 of Fiscal
Responsibility and Budget Management Act, 2003.

[Placed in Library, See No. LT 5894/16/16]
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12.04 hours

LEAVE OF ABSENCE FROM THE SITTINGS OF THE HOUSE
HON. SPEAKER: The Committee on Absence of Members from the Sittings of
the House in their Sixth Report, presented to the House on oh December, 2016,
have recommended that leave of absence from the sittings of the House be granted

to the following members for the periods mentioned against each:-

1. Shrimati Kamla Devi Paatle 18.07.2016 to 02.08.2016

2. Dr. Banshilal Mahato 18.07.2016 to 01.08.2016

3. Dr. A. Sampath 20.07.2016 to 05.08.2016

4. Shri Abhishek Banerjee 16.11.2016 to 16.12.2016

5. Shri Chh. Uadayanraje Bhonsale 16.11.2016 to 16.12.2016

6. Shri Chand Nath 17.11.2016 to 16.12.2016

7. Shri Rama Kishore Singh 11.05.2016; 18.07.2016 to
12.08.2016 and 16.11.2016 to
16.12.2016

Is it the pleasure of the House that leave as recommended by the
Committee be granted?
SEVERAL HON. MEMBERS: Yes.
HON. SPEAKER: Leave is granted. The members will be informed accordingly.
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12.05 hours

STANDING COMMITTEE ON AGRICULTURE
31% and 32" Reports

t A Rig (W) @ oy weed, § @Y Jdf wmh afafa (16df e o) &

=ierRad gfdded (fewal o SISt |¥ehvun) IRgd &Rl g :--
(1) ST JEIBR SN FAI © FEHI DI AF (2016-17)° & Hdg |
234 gfided | & g fewfOri/fwIRell R WRBR gRI 61-TTg-briare!
et 31ai HieraeT|
2) BN AR fHAM Heamr J3AEd (TgUTeE, A AR AT fAW) &
‘IEMI B ART (2016-17)° & WdY H 24d yfoded # sidfdse fewfory /
RAwIRel R WRHR gRT SHI-TTE-HRIarS ddeh 324t ufraeT|
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12.05 Y5 hours

STANDING COMMITTEE ON PETROLEUM AND NATURAL GAS
15™ to 17™ Reports

SHRI P.K. BIJU (ALATHUR): I beg to present the following Reports (Hindi and

English versions) of the Standing Committee on Petroleum and Natural Gas:-

(1)  Fifteenth Report on Action Taken by the Government on the
recommendations contained in the Tenth Report (Sixteenth Lok Sabha) of
the Standing Committee on Petroleum and Natural Gas (2015-16) on
'Functioning of Petroleum Conservation Research Association'.

(2)  Sixteenth Report on Action Taken by the Government on the
recommendations contained in the Twelfth Report (Sixteenth Lok Sabha)
of the Standing Committee on Petroleum and Natural Gas (2015-16) on
'Demands for Grants (2016-17) of MoPNG'.

(3)  Seventeenth Report on Action Taken by the Government on the
recommendations contained in the Thirteenth Report (Sixteenth Lok Sabha)
of the Standing Committee on Petroleum and Natural Gas (2015-16) on

'Functioning of Directorate General of Hydrocarbons'.
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12.05 3% hours

STANDING COMMITTEE ON RAILWAYS
>i) 11™ and 12® Reports

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): I beg to present the
following Reports (Hindi and English versions) of the Standing Committee on
Railways:-

(1)  Eleventh Report on Action Taken by the Government on the
recommendations of the Committee contained in their 9™ Report on
'Demand for Grants 2016-17 of the Ministry of Railways'.

(2)  Twelfth Report on the subject 'Safety and Security in Indian Railways'.

(ii) Statement

SHRI SUDIP BANDYOPADHYAY : I beg to lay on the Table (Hindi and
English versions) on Action Taken by Government on the recommendations
contained in Chapter-I of the 8" Report of the Standing Committee on Railways
(16th Lok Sabha) on Action Taken by Government on the recommendations
contained in their 4™ Report (16™Lok Sabha) on ‘Demands for Grants (2015-16) of
the Ministry of Railways’.
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12.06 2 hours

STANDING COMMITTEE ON COAL AND STEEL
26™ Report

2t B R (SEAYR) : ey weled], H SId HATGd W e STl &l AR (2016-
17) el DIgen iR s A wmft wfifa (16df @ |wn) & 20d wftded # sfafdse
RIETREN TR WREBR gRT HI-T-HRATs B IR H DI 3R s dae R afffa &1 264t
gfcrdes (few<l oI SISl W¥epRvT) URgd BRal gl
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12.07 hours

STATEMENTS BY MINISTERS
(i) (a) Status of implementaion of the recommendations contained in the 1%,
19", 31%, 43", 56™, 68™ and 83" Reports of the Standing Committee on
Personnel, Public Grievances, Law and Justice on Demands for Grants,
pertaining to the Ministry of Personnel, Public Grievances and Pensions”

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF

STATE IN THE DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): I beg

lay the following statements regarding:-

(1) the status of implementation of the recommendations contained in the 1%
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Demands for Grants (2004-05), pertaining to the Ministry of
Personnel, Public Grievances and Pensions.

(2) the status of implementation of the recommendations contained in the 19"
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Demands for Grants (2007-08), pertaining to the Ministry of
Personnel, Public Grievances and Pensions.

(3) the status of implementation of the recommendations contained in the 31%
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Action Taken by the Government on
recommendations/observations contained in the 25" Report of the Committee
on Demands for Grants (2008-09), pertaining to the Ministry of Personnel,

Public Grievances and Pensions.

* Laid on the Table and also placed in Library, See No. LT 5895/16/16, 5896/16/16, 5897/16/16,
5898/16/16, 5899/16/16, 5900/16/16 and 5901/16/16 respectively
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4

)

(6)

(7)

the status of implementation of the recommendations contained in the 43™
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Action Taken by the Government on
recommendations/observations contained in the 38" Report of the Committee
on Demands for Grants (2010-11), pertaining to the Ministry of Personnel,
Public Grievances and Pensions.

the status of implementation of the recommendations contained in the 56"
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Action Taken by the Government on
recommendations/observations contained in the 51* Report of the Committee
on Demands for Grants (2012-13), pertaining to the Ministry of Personnel,
Public Grievances and Pensions.

the status of implementation of the recommendations contained in the 68"
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Action Taken by the Government on
recommendations/observations contained in the 60™ Report of the Committee
on Demands for Grants (2013-14), pertaining to the Ministry of Personnel,
Public Grievances and Pensions.

the status of implementation of the recommendations contained in the 83"
Report of the Standing Committee on Personnel, Public Grievances, Law and
Justice on Action Taken by the Government on
recommendations/observations contained in the 76™ Report of the Committee
on Demands for Grants (2015-16), pertaining to the Ministry of Personnel,

Public Grievances and Pensions.
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(b)Status of implementation of the recommendations contained in the 196th
Report of the Standing Committee on Home Affairs on Demands for Grants
(2016-17), pertaining to the Ministry of Development of North Eastern
Region”

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF
STATE IN THE DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF
STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): I beg
lay a statement regarding the status of implementation of the recommendations
contained in the 196™ Report of the Standing Committee on Home Affairs on

Demands for Grants (2016-17), pertaining to the Ministry of Development of
North Eastern Region.

* Laid on the Table and also placed in Library, See No. LT 5902/16/16
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12.07 Y2 hours

(ii) Negotiations that took place in 28" Meeting of the Parties to the Montreal
Protocol in October, 2016 in Kigali, Rwanda"

TAfaRur, a9 3R Sear] uRad+ #Aed & wod w3t (st e Atea @) : srewet wElewl, #
gieT & fhImell # SRR, 2016 H §U HAlfedd UICIhidl & UeDRI BHI 2841 d3%H H §Y
AT & IR H gIded FHT ISl UR &l gl

* Laid on the Table and also placed in Library, See No. LT 5903/16/16
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12.08 hours

(iii) Status of implementation of the recommendations contained in the 197"
Report of the Standing Committee on Home Affairs on Demands for Grants
(2016-17), pertaining to the Ministry of Home Affairs”

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): I beg to lay a statement regarding the status of implementation of
the recommendations contained in the 197" Report of the Standing Committee on
Home Affairs on Demands for Grants (2016-17), pertaining to the Ministry of
Home Affairs.

* Laid o the Table and also placed in Library, See No. LT 5904/16/16
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12.08 V5 hours

(iv) Status of implementation of the recommendations contained in the 280™
Report of the Standing Committee on Science and Technology, Environment
and Forests on Demands for Grants (2016-17), pertaining to the Department
of Scientific and Industrial Reasearch (DSIR), Ministry of Science and
Technology”

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): I beg to lay a statement regarding the
status of implementation of the recommendations contained in the 280™ Report of
the Standing Committee on Science and Technology, Environment and Forests on

Demands for Grants (2016-17), pertaining to the Department of Scientific and
Industrial Research (DSIR), Ministry of Science and Technology.

* Laid on the Table and also placed in Library, See No. LT 5905/16/16
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12.09 hours

(v) Status of implementation of the recommendations contained in the 23"
Report of the Standing Committee on Information Technology on Demands
for Grants (2016-17), pertaining to the Ministry of Information and
Broadcasting”

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): I beg to
lay a statement regarding the status of implementation of the recommendations
contained in the 23" Report of the Standing Committee on Information

Technology on Demands for Grants (2016-17), pertaining to the Ministry of

Information and Broadcasting.

* Laid on the Table and also placed in Library, See No. LT 5907/16/16
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12.09 2 hours

... (Interruptions)

*MOTION RE: REPORT OF JOINT COMMITTEE ON RIGHT TO FAIR
COMPENSATION AND TRANSPARENCY IN LAND ACQUISITION,
REHABILITATION AND RESETTLEMENT (SECOND AMENDMENT)
BILL, 2015 - EXTENSION OF TIME

it orer Rag (Wae) ¢ erenet wEe, § frefaRed wara e & g --

“f5 a5 w1 M o, AT IR gARaRd § SfHd ufdeR 3R URaRE &1
PR (gERr denge) faggs, 2015 dde) dga @fHfa g ufdeT wa by
M &1 F9 goic 99, 2017 & 3ifqw fa7 9@ qquf’

HON. SPEAKER: The question is:

“That this House do extend time for presentation of the Report of the
Joint Committee on the Rights to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement
(Second Amendment) Bill, 2015 up to the last day of the Budget
Session, 2017.”

The motion was adopted.

*Memorandum giving reasons for extension of time circulated separately.
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12.10 hours

CONSTITUTION (SCHEDULED CASTES AND SCHEDULED TRIBES)
ORDERS (AMENDMENT) BILL, 2016"

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM): Madam, I beg to
move for leave to introduce a Bill further to amend the Constitution (Scheduled
Castes) Order, 1950 to omit Bhogta community from the list of Scheduled Castes
in relation to the State of Jharkhand and the Constitution (Scheduled Tribes)
Order, 1950 for inclusion of certain communities in the list of Scheduled Tribes in
relation to the States of Assam, Chhattisgarh, Jharkhand, Tamil Nadu and Tripura.
HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Constitution (Scheduled Castes) Order, 1950 to omit Bhogta
community from the list of Scheduled Castes in relation to the State
of Jharkhand and the Constitution (Scheduled Tribes) Order, 1950
for inclusion of certain communities in the list of Scheduled Tribes
in relation to the States of Assam, Chhattisgarh, Jharkhand, Tamil
Nadu and Tripura.”

The motion was adopted.

SHRI JUAL ORAM: I introduce the Bill... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 14.12.2016
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HON. SPEAKER: Now, ‘Zero Hour’.
... (Interruptions)

A JTEheT : [ BT arell Bl AlepT il | AT AHT DT dler BT Al il
... (cTaym)
A 378 : 31U @RT &3 MUl dl one by one I will allow everybody.

... (Interruptions)

AT STEAE : 3T FAHT DI qler BT Hdbl < G| 3T AT 93 S|
... (cgaym)

A JTEhE @ TRE Sfl, H AU R SIRDT UTel SiT BT arel Bl Alepl il | 96 sy |

... (cgaym)
A Jeqet @ § |t Bl Al BT Al < el g Wilo, 3779 AT 9oy | Uar 781 B &

... (cgaym™)

A e ¢ |l Uob |1 T8 Al Aehd | IgATSRT Sfl, el T dre BT |qHg <ir | H
H1 TE DR W@ gl 3R 37y T =@ A1 [ will allow you one by one but not like this.

. ()
A A& ¢ 3R VAT X Al [T I AiepT 81 Ael argm|

.. ()
HON. SPEAKER: I am ready to allow you.

.... (Interruptions)
A kel U a1 T80 Sl 81 AgAToR, 3Mue! A wwa gt |
. ()

AAT A& : 3R FH AR BT Al DA 8r|

. ()
A et @ 3T AT BT BISDR 4 WejgR HedTd Sit &l a1 God &

# WeR wed1d Sil, 39 dIfe|

... (Interruptions)
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, recently the
AgustaWestland deal has come to light and for which Air Marshal S. P. Tyagi has
been arrested by the CBI. That is the reason why I am standing here to speak on a
very important issue which concerns our defence preparedness.... (Interruptions)
It concerns not only this Government but also the previous Government. ...
(Interruptions)

12.12 hours

(At this stage, Shri Rajeev Satav and some other hon. Members came
and stood on the floor near the Table.)

... (Interruptions)
SHRI BHARTRUHARI MAHTAB : My demand is, ‘do not politicize this arrest’.
... (Interruptions) This arrest should not be politicized. ... (Interruptions) More
than Rs. 3,600 crore deal was done and during the UPA regime the process of
investigation also started. ... (Interruptions) The Comptroller and Auditor General
submitted a Report in the Parliament in August 2013 and the Public Accounts
Committee had taken cognizance of it. ... (Interruptions) But my request to you
Madam and to the present Government is that it has come to light today by this
arrest and an impression is going around as if this Government is politically
victimizing the Air Marshal who has retired.... (Interruptions) That should not
happen. ... (Interruptions) All steps should be taken and we should not politicize
this issue. ... (Interruptions) This is a very grievous issue where both the
Governments have slept for quite a long time. ... (Interruptions) The CBI took
cognizance of it in 2015 but after a year or so a charge-sheet has been filed and
now the arrest has taken place. ... (Interruptions) That is the reason why I would
demand that do not politicize it. ... (Interruptions) It is a very serious matter and
adequate steps should be taken to clear the air. ... (Interruptions) Thank you

Madam. ... (Interruptions)
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HON. SPEAKER: I will allow you also.
... (Interruptions)
A eqe : H Y 9l DI TATS Hodll, TSI St B T TS, Bl | 3T AR (U e

W I S8y |

... (cgaym™)

AEAR STEA& 1 MY AT U AIE TR qqd S8yl # A DI TS Heodll, Fad! ard G|
3T ST ¥ R a9 S8yl
Hon. Members, please go back to your seats. I will allow you also.
... (Interruptions)
HON. SPEAKER: Kharge ji, I will allow you.

... (Interruptions)

AT & : diet A1 ]8T § /IR 3T AR AU e IR 9 87|

.. ()
HON. SPEAKER: If you will go back to your seats then his mike will be on.
... (Interruptions)
A 31eAeT ¢ § R H hY? HUAT MY ART T8l 3 AT TR a0 A8y
... (caET)
HON. SPEAKER: First, go to your seats. What is it?
... (Interruptions)
HON. SPEAKER: I am sorry; you go to your seat.
... (Interruptions)

HON. SPEAKER: Everybody must be in his seat. It should not be like that.

... (Interruptions)

AT 31eqeT 2 W Sf, M Sifery| AfhT Uget 3 T e IR ams Sigy |
... (cTaym™)
HON. SPEAKER: Let them go to their seats.

... (Interruptions)
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SHRI MALLIKARJUN KHARGE (GULBARGA): ... © ... (Interruptions) ...*
... (Interruptions)* ... (Interruptions)... ... When the situation is same, why ... *

... (Interruptions) 16 INIE@ ¥ &1 PIYY o) W ¥ 5 e & 9wl &1 WR
2l...(caum) 81 99l & fov AR 2
IAEA AR IJaqd Al AT GG B HA (3t SAPAR) : ALY el SN, gBiA AW
RN 6151 5]
#t AfCHPI @SN : AT AT O, 16 TRE A B BN & T 2| & =al & forg &
IR Bl ... (agT)
HON. SPEAKER: Not a single BID Member was inside.
... (Interruptions)
HON. SPEAKER: Nothing will go on record.
... (Interruptions)* ...
HON. SPEAKER: Not a single word of Kharge ji will go on record.
... (Interruptions)* ...
AT A& : S19 T I AT 9+l Hie W a9 781 9¢d, nothing will go on record.
... (Interruptions)* ...
HON. SPEAKER: Let them go to their seats. I will not allow. I am sorry.
... (Interruptions)
AEAN 318t ¢ qRay, LSSl & /W H Ul die W wifd ¥ 9 A 3dfoy #9 IR
Ul fhar g1 3musdl ft § Ualrs; il | 31T 9fsv| oy Y s e w)R WsUl § T dY
B T U die W Bl

... (cgaym™)

* Not recorded
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12.18 hours

(At this stage, Shri Kalyan Banerjee and some other hon. Members came and
stood on the floor near the Table.)

AT A& : SIHAR Sfl, qlfery|

.. ()
SHRI ANANTHKUMAR : It is a very sad day. The hon. leader of the
Opposition is ... He has no business to ..*  He cannot do that.
(Interruptions)

Madam, it is very unfortunate. Regarding notebandi, we are always ready
for a discussion. ... (Interruptions) They are holding up the discussion. They are
coming in the well; they are walking out. Actually, when we are talking about
notebandi, there is note...* from the Congress Party. ... (Interruptions) In the ...
* what is the sting operation, Madam? In the sting operation, everything has
come out and it is all over the world.... (Interruptions) ‘TSl d&° & & Sifae 4
LF 3 Tl § Ioa) wHoErd Ui, dgoi wwTsardl urdt @t dagd § 98@R,. .. (TaT)
ST A AT St T el B fg bR ST €, ®ge g & fy deR oY € St
GH B B T I [Tl w9 [ 2. (Iau™)

A STeAet @ BISW U 81 Ferdl &l 39 ST 199 sy |

.. ()
A STET&T ¢ SHIGHIehT UTdl Sil, 3T qifery | Sl 96 SITUA, D! TaATS, Bt |

.. (o)
2 STefET Te (SARATS): A sreme Sfl, # Ut AR g 6 SISl U Aed
T & oIy @i ARd & Aid ). (@) HRN Ut & 99 /@ Aidl g3 < @
$IHT A ® 5 1y e e aredt 21, (eragm) adt afa el B erawR ¢ @ @
AP oTar ® fF ot I 99PbE 21 A . (STae) S B gt Bl ITarst a isrg |
AT of <& | S &N Uit % & 9 § U1 dqal &1 B &R & 2l (agr) S

* Not recorded
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TRATAT H U SfSUTSS 9 99 T ©, ... D W H B PR I3 9,...(Fa9) Ig 89 99
F1 el &1 vy gl (Fae™) 3fd 7 S g fQ@rRA?... (Faer) 3s qATSiaral urel 81 a1
Igo ISt B, < & AR Il & AR Aamsi 7 e e W, TEh L F S w0 A @D w Dl
IS DI, (TJET)

* Not recorded
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12.20 hours

MATTERS UNDER RULE 377"
HON. SPEAKER: The Matters under Rule 377 shall be laid on the Table of the
House. Members may personally hand over text of the matter as per practice.

... (Interruptions)

* Treated as Laid on the Table
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(i) Need to set up a railway terminus at Vasai
Railway Station in Maharashtra

SHRI CHINTAMAN NAVASHA WANGA (PALGHAR): Western Railway,
Konkan Railway and Eastern railway are going through my Lok Sabha
Constituency. Suburban Railway from Churchgate to Dahanu Road is also going
through my constituency. All long route trains going to southern India and
southern India to Northern India are stopping at Vasai station. Trains going to
Western India and Eastern India especially Pune side are also stopping at Vasai
station. Vasai-Diva Railway line is also going through Vasai station and trains
from Dahanu Road to Panvel are running through Vasai station. At Vasai station
there should be railway terminus and due to stoppage of long route trains
upgradation and mobilisation is also required. I, therefore, request the Government
to give status of railway terminus and start work of upgradation and modernisation

of Vasai Railway station on Western Railway immediately.
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(ii) Need to provide timely and adequate financial help to cancer patients
seeking help from Prime Minister's National Relief Fund

2 3o e (YOReRQR) : # WPR BT &9 YIHE] IS 8d DY I TR AT B
& S aTel Iga B 3R 3T H=AT ATed gl

fafeq & 5 yamw= I<TT B BN W AFG FiE&l B SR b ITAld H
faft=1 PR & Wew U9 sraey AN B SUER & WG U9 3N W W 3fed ARl 6
e faam Srar B1 S e A W UH Setdl Ud SUAR @ gfte F et @dien [
HR g 9P SR § T 5-6 A9 w0 BT Wd T 2l GL.UH.TH.3R.UG. I 9T 35
W I A F0 BT A AT ST 8§ gl AR BT AU WR I FaRT HRAT ISl @
S TRT AR B 99 H TS B 21 9 WG [ e B Wil & qraee bl DA
B FIRT T IR UM & BRO AT B Hg H gol I 21 e & g ff <@r o 7 6 erges
B g H BB T WAl & o HRU IS IR A 9T Tl HeR Td =T d1e0 gd
AT T TEHR ATsersl 8 ol ol Ui IRy # e @ Wi sfifercqel 781 k8 Skl
2l U a1d 3R W IR 8 6 AT iRl B IR 1R ufomre a1 & AR B e
B Wpd Bl 8, S Arpre! g [AER S fUss yew § TRy ARl @ de@n Sl aiEe §
2 e @t ifd eI 2

# ARBR A AN BHRAT A8 6 IWa 9581l W Fergqfiyds f[aR &= gy HaR
Td 3 IR A & oy Srar @l [ QN B S| e IR Bl Sy AT
a0 te awE @ Ffead ey § & 9m @ eraRen o 9E, @ & ER ud oM
fUes AT A AT dTel AFH ARIGT B SIRAAT BT Rl B G W QA B S|
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(ii) Need to undertake modernization of Vadodara
railway station, Gujarat
A e Wee (FSie) - H eRelid X H3 St A S =g P Yeld wewE 9-
STATHE WHIH B 3, < W H Pl 400 ¥eTd I Dl Ta-fIbr 3R Tg-FHT0T B ST

el 2l # ¥ WAl S 1 SM9R ad BT Al [ S 400 XAd WA B A gl 7

EEINIES CUIRC CICN SR BN E i

R TGN @ JIAR, Toid! 9 #§ g9 Uoide & fay e |dwifs @t
ST | I[ORIT & GRA Xeld W BT Fa-[4h4 R Ta-4701 1 Siige der Aiser yar fohan
T 7 R Yed JAI-S WRBR SR RIFRIA DRUINYE Wgad w0 A 59 ol )
3 BN |

# W HA SN W SR Bl g [ gSIaNT Xeld WM Bl Aa-fAehrd 3R Ta-fHior
TSI RIFRATS HIRUN VeTd HATAT gRI G 0 W Mg d7eR AiSel & MR TR b

ST |
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(iv) Need to promote online sale of 'Made in India' products

A 7w Il (7t faeelt) : Mo o aul d S-hEd qced 1 BI®! doil | I Bl 8 3R
ST BT T B TR 96 HH I W WIGER d a1 giaer & g afcds omet a8 3+
GIced & BRU SAGT FdD AR TFDHR ¢l BT 8 H coacisdd HATAT gRT oScd o] Dl
3-DA UIced ® AT SII$ BT HEH HIh! IREHY Bl

S Al H I8 Sr R BRAl A B CaIdrel BT Brgal X dRD A ISHR
HH 3 ST UM B I UG B @ oY I ifard e S 6 g 9 5™
qiced, davTse iR Aldgd U0 IR He $9 SfSAT Pl fheex @ ¢ d1fe I8 Udl 9o 9 &b
HIF-A1 IAE ARG H AT §l 399 T dad Gve] iRl q97 <€ B A aRAT Bl 9o
frerm afes SuviaaT W 1 Add W F WIS B FH |
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(v) Need to utilise the services of Non-Governmental Organisations for proper
rehabilitation of homeless children in the country

3. I IR (Sewe) : e ¥ &I 9as 2| gl B 9IS g H AU, IRaR
3R AT BI 3eH YT el ¢l g & $B ded 3 IRAR Td 37+ A 37 & S o
URIR # B dTel 9, ST DI FbTEE BT SMBHYY, HeAl, WIEl Ud WIS # @S
3TTERY BFT, 1Y B, 37D TR & PR Hi-a19 R qTd AGGY H HoA ST, Yo gRI
STl M BIU H U M aTel 92 BT Ifeld aTal a1 # A Br$ <l 2l

SR H AHRY R IRIRGT 1 @I B W& 600 W 31w g R g o |
Afdd =3 8 W €l 9 TR A gl Bl iifesd Hiom, Sus, agfad R, SR, fafear
HARSH S/ giarar glaensii & |1 B ST R detdl A amfee] weg @ H
g 5 &3 T T # ¥% omfea glaud 78 et § qen I=ai @1 iy RAfy @1 wwn
HRAT TSl 8, Ry 9 SrqRiferes Arfyehar, TR Ud g Sl gt SfTed| bl R B S
gl

' B9 EfedT e AT Wied | 59 QI # B IREHy B fhar 21 v
@ gU @i Bl I9h IRAR W e &1 S 39 A6 o orae g1 # forn gl e e ay
H1 AT sraf® § 39 AHINS FIST 7 12 T, 2016 AP 4 AT & 29 Il Jal 4 I 1030
Tl ® Siad H GRET A BT D (HAT 21 Feter SquR St gRI {har T By Bl

W Bg AR I S RY 2 [ gfory gemas don w89 sfedn SR amifoie
HRAT3] BT FEANT AhR TER gl Dl QUAI A IfUAI qb UG DI DI AT qA1bR 2

HIIATEl B BT ASIT B |




14-12-2016 58

(vi) Need to set up a unit of Khadi and Gramodyog in
Betul district, Madhya Pradesh

St S g () : F TRER T &9 I G 47 Tl g 7 @ e
D! 3Hs WA FA S & Fde F AT BT el gl Sqa e st {6 era-ufrea
snfeardt vd frser e 21 9qat Nal & Weracdt fogarsr o & gigell vd AeRrg, g &
R el & a%e, URAATST dEdilcll H HUN Bl IUeT Ud HeRUl fhar e g1 a4
Tl # ASTIR Uy &1 89 9 J&t & srfear) aardl, et sfa, afoa wmiiol & gomas
Jarait BT AR & qAR U< 8T 9 |

QIS MR B 3HTs dqa ol § Rfid Bt € a1 I8 & HYDT Bl ITd! U
B A God e | A1 & AR & faAR I 811 UG G web | A0 AR & b
arfeard aarft frest fren Sqa # @ IR &) 3HTE wfid @ S|
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(vii) Need to open adequate number of Bank branches in Palamu
Parliamentary Constituency, Jharkhand

2 faw] e W (ve) R Red §6 U9 qRA ARBR B A8 fewn-few g fh R
&A1 B! 3TETEl 5000 W WA & g8 WR Rl 7 {5l 9% @1 wrEd @retl S Aty anfe
IT & B AN Bl FGAIIe B U 3 o<y sl a1 oF-a1 d fedl ypR & dis
DfSTg 7 &

# e A9ET & # eyl ofR Ml W & @t IRl @ @iem 8 dR-aR
3 foRg @1 g1 AN WEa &5 & fqd gan] el & e yde W A1 U W I B wr

TE T qA1 UG H A TP 9% @ Al IS T W SUAE 7] edl Rid & @R,

q87g, Wekdl, €I, UHI, Ued U4 Udl WSl H AT UH-UH §b AT | b Bl g
TG IR B BT 917 3D B A Sfh¥T Bl § ST DI R BISIgAl BT AT HRAT
IS T 8l

# RBR AR A T 73 SN BT A AU &F H b ARSI DI AJUA Bl

W ATHE HIAT dTedl g AU TS GM &g eg ol DI HRIR HIH ISl Pl AR JIR1E

oI
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(viii) Need to extend Shram Shakti Express (Train No. 12451/12452)
upto Jhansi, Uttar Pradesh

#t wig v fig aat (Sneis) @ IR A &7 STEA-TRIS-ARIYR, SHYR-SIR e &
HE AT ©, S8l DI SEET oW 22 o &, WX &F & Fail & foy et 4 Sire
arelt dIs W M T T TN WS FWAT 12451 TAT 12452 SR TR HER A T
focell & #e7 Fondl & O 12451 SR 4§ A 11.45 WR TolDHR Jag 06.35 W ool
U § qAT 12452 75 fQoell F 23.55 W IABY 06.30 TP HMYR Ugad! ¢l S8l I8 et
PHER § 17 ¢ G EA gl I $H ME B BMAYR A qQbR JEREAN, Dlefdl, I, TT,
s, fawria & B gy ol 9% 9@ e 9 a1 A i g # wieft oo 9st @ 5w 9ty
H 8 9 AT HMYR Bl g Y fdcoll Igardn S Febal ol 397 faumT &l 31fde ora
BT AT BT 3 W NS | AN § fF e M B FER A A TH ToM BT FE B
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(ix) Need to investigate fake call centre issue in Mumbai

DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): There is a need to take
action against Meera Road, Bhayander area call centres scam in Mumbai. The
employee of these call centres posing themselves as IRS officer used to threaten
the US citizens to instantly settle the tax default by making payment to them. This
is a well planned organized gang’s activities to dupe US citizens. Statements of
employees and people working in the surroundings have been with local police,
chargesheet has been issued. The matter is very serious. The reputation of our
country and that of IRS officers is maligned. The Ministry of Home Affairs
should order investigation and take strict action against the persons behind this

scam.
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(x) Need to strengthen Railway Over Bridges constructed in Khalilabad in
Sant Kabir Nagar district and Gauri Bazar in Deoria
district in Uttar Pradesh

#t TRE Bt (Wa 4R TR) : WellaEE § AERIgR BN 3R SaRar SiHug § 1R
IR H Yl 3iaR faeT &1 A0 Yed 3R SR Ie9 RGR & a1 (a9 § IR 4a¥ Ag
R gRT o1 ST Ueh Ay g4 fpar T 21 O guR ek § BHIie el TSR ST
AT 1 9 AR IR o & GHT A & 99 A §8 8 M 5, R RSl F U R
FHAET &HAT 3R Y W IR TS| T I J TREYR & R URATSHT Jaed & e
T Bl SN SMMdfed & & ITAN B Ad HRag oY, T Azt 98 SR geqn aev
S 9 DT ST |/ |
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(xi)Need to set up an All India Institute in Kanpur, Uttar Pradesh for
treatment of persons having speech and hearing problems

N I g N (FIFRWR) : § IHR B &1 ¥ 7@ g & foy e & fag i
Hewqul 3ifd 3fveaT SIcHe i Wi s fZafRar &1 RAUAT D1 AR AT HRAT ATl
gl

I dIfRI gd e roml & gl & dis Ifud e o9 vd <w ¥ 78§, s
DR A W e i sre o feivTar &1 Bk Ud et & RO dgax et
B T Bl ISy ¥ I omi @ U S B qwd gy HN A @A S 9 offar gfte
SeHe 31t W gus Rl &) RITuAT ST M 2q 31MUE {6 o1l 3R Mg & 44 Sad
v W@y Ud URAR Hear faum, fHTor waw, 78 ficell gR1 S9g degR R 3 1241
TqYRT AT @ S el Sfoedr SR i Wid yus Al &) RIUe 89 20 UHhs
Mged g @1 |7 @ A P ® = TN APeR), $ER TR 7 AU By TH D
HqegH | R TR B Sad Wk 'g Y mdfed Sy S @t AT @ oft, i W eTR
RIfIeRl gRT UM JRR A 20 YHs Y M:yeh Iuaed IRY O &1 ST I8H B T
off| FTMIBI, SR TR 4 I ® G99 4 yq@ dfea, fafbar e SR ogewr o,
TGS, P AAA R, fhg Iad JaRu H U WRBR R BIs HRIAE 7 8 & HRU

|fYd, wW@Rey d IRAR BTl HATe 7 G: [efadR), BrgR TR 7 397 U5 & H1egq

Jrgafya, fafhaar e, SR uew, oRas; ¥ 1Ry fhar gl fhg 09 A8 a8 W1 Jehvor o
B T 2| PUIYT UG 3 IRRARTAT & HROT IR Yo« & b qIfER| DI AR WA Bl <
T ®F B AT B T MIeTHaT B

31d: deT g f o ARPR Ud U3 ARBR Bl Io AR DI RATAAT BRIY S D
HRATE! B SMawd e fiid & & qu1 &, Rad sHfed # 9@ afe’i vd et o=
EZINESREEIGED
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(xii) Need to formulate a new traffic policy to reduce incidents of increasing
road accidents in the country

sfeclt Sasfias aea  (RWEWI0N) @ Asd Bedl & dold WRA Pl & Ald HId 3,985 3R
WY (38 g STeR) A b SLSLd. @1 3 Ui I SO USdl 2l Sl WSdh gladl
(GEeT) I JHAM B Al H WRA dacl S ¥ 4w g q1 SN & Al | dhad
= A dw 2 R STl &1 6 URiRd JHA S usdl 81 gdic uiferdl saeude &
T e A1 el & HATde YRR YR & H B 40 WS H UP Afd DI ASD el H
A1 B I Bl AAad & BRI 399 15 B9R AN A4 ol forH gufEar aredi & | srfte
g1 37 Beal ¥ 999 & foly 2 Aed g & -y R ed, gRRE argd 9o gid
HEE o dlel S8R H¥ WIS R Bt S g

I AN WHR | AN T fF ARG # 9gd 39 IS gedl Bl 3R AR B g Bl
A & g BIg 7 b AfY, Frw g1g oy ik S st & e o o gl
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(xiii) Need to establish a branch of RBI at Kozhikode in Kerala

SHRI M.K. RAGHAVAN (KOZHIKODE): The demonetization has brought into
focus many other associated issues which has put the general public under much
hardship in Kerala. Most of the Banks and ATMs in the 6 districts of North
Kerala, popularly known as Malabar region, have been put to much difficulty in
disbursement of currency notes due to non availability of currency notes with
banks.

This is attributed mainly because the Reserve Bank of India is unable to
reach to these banks with refills. At present the Malabar region is catered by the
RBI at Kochi which is hard pressed to meet its commitment to the Central Kerala.

Therefore, under the given circumstances, opening of a RBI branch at
Kozhikode would be the most suitable option which apart from currency handling

can also look after the other needs of the Malabar region of the State.
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(xiv) Need to provide financial support to rubber growers in the country

SHRI ANTO ANTONY (PATHANAMTHITTA): This is to request the
Government to kindly allocate atleast 20 percent of the tax collected from the
rubber sector for supporting the rubber growers in the country. The Government
collects an amount of Rs. 15000 crore from income tax, corporate tax, and import
duty. Moreover, the Government has already collected more than Rs. 1000 crore
as rubber cess. At the same time rubber growers in the country are under acute
finance crisis due to the continuous fall in the prices of natural rubber. If the
Government could earmark 20 percent of amount generated through various taxes
and cess from the rubber sector for the support of rubber growers in the country it
will be a great relief for them in this difficult period. Therefore, I request the

Government to kindly help the rubber growers in the country.
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(xv ) Need to start work on Joynagare to Kultali Railway Line
Project in West Bengal

SHRIMATI PRATIMA MONDAL (JAYANAGAR): I would like to inform that
under my Jayanagar Parliamentary Constituency, West Bengal, Kultali block is
commonly known as backward area. Here minority Scheduled Castes and
Scheduled Tribes population are noticeably high. A major portion of Kultali Block
falls under Sunderban. Since after 70 years of Independence, people of Kultali
Block are deprived to get the railway facility. A new railway project from
Joynagare to Kultali is a long pending issue and which has become an urgent
necessity of this area.

I would like to request to the Hon'ble Railway Minister to take initiative to

look into the matter and your positive action is highly solicited.
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(xvi) Need to check cross-border terrorist activities

SHRI BAIJAYANT JAY PANDA (KENDRAPARA): The Uri incident has once
again raised the issue of terrorism and it is imperative for us to discuss the
challenges terrorism poses to our national security. India has long been a victim of
cross-border terrorism, and recent developments in operations of terrorist
organizations, especially ISIS, is a source of considerable concern. ISIS has
reportedly successfully recruited Indians to join their armed struggle and is trying
to establish a base in India. The data pertaining to arrests, detainment and
counseling for ISIS links reveals that 70% of Indians arrested herein belong to
middle and upper-middle classes. Reports of ISIS carrying out its operations with
Bangladeshi insurgent groups pose a grave threat to the security of North Eastem
states. Therefore, there is an urgent need to discuss these issues and address them
on a priority basis to ensure that menace of cross-border terrorism does not

aggravate any further.
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(xvii) Need to permit sale of snacks, bottled drinking water, cold drinks and
eatables at fruit/juice stalls a railway stations in the country

2 ST ST AR (WrEe) ;ST 6 ST WG © {6 Xed T Q¥ & 9l Xed RIET W h
Wall/ S @ fasdrell & wia amdfed foy € offed 9t & @i o g9t 9wt § &0 8
& HRO7T ADR B WS HTH! & 81 T8 8, D R 32 101 IRIR & WRU-GI9of
H P! feapd 81 8 Bl $9h IR § Y4 H By dR Qiwal U4 fIbarell gRI ARBR Dl A
AT T gl WRHR gRI AT 3l TF PIs A ol foram a1 g1 ofhs I8 <@ # man
g [ ®% B/ ASHdRl B Ga/S0 & -9 ¢e) U, U, o U, T9eN, &g
3MfE Fa @t AT & 2l

31 W ARBR A JRY & [ 92 & |l Yeld WIFT IR, WHR IR NeAd B WM
W Hdl/SA fawarell o1 s Wia W e, url, TWaN, W T a9 o= Aol a9 @
AT & ORI A fashan o0 URAR BT 318 T8 A SIS TR 9 |
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(xviii) Need to set up a railway zone in Vishakhapatnam
in Andhra Pradesh

SHRI RAM MOHAN NAIDU KINJARAPU (SRIKAKULAM): Under the
Andhra Pradesh Reorganisation Act, 2014 the Government of India had assured
the people of Andhra Pradesh a new railway zone comprising three divisions, viz.,
Guntur, Guntakal and Viiayawada, with its headquarters at Visakhapatnam. Under
the current arrangement, these areas fall under the Waltair Division of the East
Coast Railways and contribute about 50% of the revenue of the Waltair division.

Visakhapatnam is one of the fastest growing cities today and hosts several
reputed organisations like Eastern Naval Command, NSTL, BHEL, BARC, HPCL
Refinery, Hinduja Power Project etc. The Visakhapatnam Port is the second
largest port in the country in terms of cargo-handling. The steel plant at
Visakhapatnam, a Navratna PSU, is the second-largest state-owned steel
producing unit in the country. Moreover, there is also an upcoming IIM in
Visakhapatnam, which foresees a definite rise in passenger traffic to
Visakhapatnam. Apart from all this, the historical, cultural and tourism-related
significance of Visakhapatnam cannot be overstated.

In the background of the bifurcation of Andhra Pradesh, formation of a new
railway zone for us has become crucial because the headquarters of the South
Central Railway is at Secunderabad which is now in the State of Telangana. The
connectivity that the new zone will provide to less-developed regions of Andhra
Pradesh will boost overall growth of the state, and help bridge any loss suffered by
us due to the hasty bifurcation.

Taking cognizance of all these issues, along with the full co-operation of
the State Government, I hereby request the Government to make the necessary

announcements and arrangements regarding the same at the earliest.
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(xix) Need to pass the Women's Reservation Bill

SHRI B. VINOD KUMAR (KARIMNAGAR): On September 12 this year, the
108th Constitution Amendment Bill, popularly known as the Women’s
Reservation Bill, completed 20 years of being in existence — while managing to
get the Bill passed by the Rajya Sabha, so far. It seeks to reserve one-third of all
seats for women in the Lok Sabha and the state legislative assemblies. The historic
legislation stands for equal opportunities for women and would be instrumental in
voicing concerns and problems of millions of Indian women in Parliament. While
the passing of the Bill in the Rajya Sabha in 2010 was a cause for much jubilation,
till date the Lok Sabha has not voted on the Bill. The bill lapsed after the
dissolution of the 15th Lok Sabha in 2014.

I, therefore, appeal to the Government of India to introduce this progressive
legislation and take the cause of women empowerment to its logical and righteous

conclusion.
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(xx) Need to provide lights in all the helipads of Lakshadweep

MOHAMMED FAIZAL (LAKSHADWEEP): Lakshadweep group of islands are
situated in the Arabian Sea off coast of Kerala at a distance varying from 220 km
to 440 km. As the Government is aware that Pawan Hans helicopters is rendering
service for Lakshadweep Administration especially for medical emergency from
various island to Kochi. The medical evacuations are now being carried out during
day time only. It becomes critical if any hospital community health centre or
primary health center reports medical emergency after 4 pm of the day. The
patients have to wait till next day morning for the evacuation. It is very
embarrassing situation in Lakshadweep due to the lack of night landing facility.
People of Lakshadweep are witnessed to several unpleasant incidents.

The prime concern of the Government should be to provide basic
infrastructure to people. To tide over this situation, Lakshadweep does not require
huge investment but to provide proper lightings in all helipads which will enable
the helicopters to land and take off during night. Those are basic requirements of
the people till they have adequate facility of medical services in Lakshadweep.
Therefore, necessary direction may kindly be given to the concerned to provide
adequate lightings at all helipads of inhabited islands of Lakshadweep to safeguard

human lives at the time of need.
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(xxi) Need to improve healthcare facilities under National Health Mission in
Pratapgarh Parliamentry Constituency, Uttar Pradesh

PR ERdw RiE (7awe) : § WER F @F qUT WA &F YATE (W) H OWRE
fafhedr aven @ WG PN HAT @Edr gl e sRuare # feAdifoRe |fed
Rl g IRMISHe W® B d8g HHI ©l TRV &3 & AREIe @R dal 1R 4
fifpcres g Wid B 988 HH € Slafh IR Y9 § Haltd URIED T3 aTd SH9e 3§
RS DI IR SATEETG MR @A, Nh B & S 2

Rren e R A @ doo 4 I8 W W g b 50 ufawa fRifecrs
SAREIG 3R TGS WA Hdd da- U H J&Ted W 3 &l g WRBR gRI el
ey R aear afifa ot oo # Je fafeen after, e e Tere ®| @y
WREHR gRI HATerd Aol &1 fharaa +f 9od # < g1 fhar M|

Rret # Fd9 waw o1 # 75 @ & IUGROT WS BT AHA W HSH H AT T
5 @ faarur dfewy wdila @ @1 21 09 @ Taffia areie o, gEn ded @ g9 fae
SMEN 3y & Yfi-IoH SriarE R AR gR1 dxar & 151 98 W [Hareee Bl

3T A AT A S W TRy 7 B I W@ fiem @ ' Rfa @ o=
FRI gU el | fSardife, fafecaal @ IRMfedhd Wi &l dHr SRR Ud i dlel |
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HeH oY V|



14-12-2016 74

HON. SPEAKER: The House stands adjourned to meet again on Thursday, the
15% December, 2016 at 11.a.m.

12.21 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, December 15, 2016/Agrahayana 24, 1938 (Saka).
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	The Lok Sabha then adjourned till Eleven of the Clock 





